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This document reference to the RFP No. IRDAI/IT/18-19/15 dated 01/02/2019 on “Invitation 
of RFP for providing Comprehensive Annual Maintenance of IT Systems & Peripherals in 
IRDAI (Hyderabad) Through E-Procurement (CPPP) - Open Tender in two bid system”. 

The following section contains the Summary of the corrections and elaborations for some 
sections made under the respective heading: - 

1. Schedule:  The updated schedule is in Annexure –A (Page No. 2 in RFP), as same as 
critical date mentioned in CPPP portal. 

2. PBG: 

 INSTRUCTIONS, TERMS & CONDITIONS  

Section and 

Page no 
Desc Existing Modified 

Section 4.6 

Page No 

Page 9  

PERFORMANCE 

BANK 

GUARANTEE 

(PBG)  

 

20% of value of AMC in the 
form of a Bank Guarantee 
for the due performance of 
the contract period.  
 

10% of value of AMC, as 
specified in the bid 
document**, in the form of a 
Bank Guarantee for the due 
performance of the contract 
period.  

**excluding tax 

 
All other terms, conditions & specifications shall remain the same.  
 

 

 

Sd|- 

 A.R.Nithiyanantham 

Chief General Manager (IT)  
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Annexure –A : Schedule  

Time line 
1. Publish date of tender 01/02/2019 11:00 AM 
2. Document download Date 01/02/2019 11:30 AM 

3. Clarification start Date and End Date 
01/02/2019 12:00 PM  

to 
07/02/2019  02.00 PM 

4. Pre-Bid Meeting 08/02/2019  11.00 AM 

5. Bid submission Start date and end date by 
the intending bidders 

15/02/2019  02.00 PM  
To 

21/02/2019  02.00 PM 

6. 

Last date of submission of Demand Draft in 
original payable in favour of Insurance 

Regulatory and Development Authority of 
India payable at HYDERABAD towards 

Earnest Money Deposit (EMD) 

21/02/2019  02.00 PM 

7. Amount of Earnest Money Deposit ₹24,000/- 

8. Tenders/ Bids opening and technical 
bids/cover opening 22/02/2019  02.00 PM 

9. Date of download of financial bids 
To be notified later to only those 
bidders who qualify in technical 

bids. 

10. For any query 

Ph: (040) 2020 4219/325  
email: it@irda.gov.in ;   

 
(“RFP No – IRDAI/IT/18-19/15” 
shall be present in subject line, 

otherwise query will not counted.) 
  

 


